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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.AN0.639/2022
(I. A. 293/2023)

Pritpal Sharma ...Applicant
Vs
Government of NCT of Delhi & Ors. ... Respondents
INDEX
S.NO Particulars Pg. No.
& ATR filed on behalf of Central Ground Water Authority. ‘1, . 5
2 Recommendations/directions to DJB and District Collector T 12-

(Revenue) vide this office letter No. NGT (PB)/020/) OA-
639/2022-524 dated 22.11.2024. Copy marked and annexed

herewith as Annexure- L.

RUMAR DHAUNDIYAL
Administrator
Central Ground Water Authority
Government of India
Ministry of Jal Shakti
Department of Water Resources, RD & GR
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Through VINOD

DELHI
GIGI C. GEORGE, ADVOCATE
DATED STANDING COUNSEL (UOI)
CH. NO. 457, LAWYERS BLOCK -1,
DELHI HIGH COURT, NEW DELHI
Gigicgeorge.adv42@yahoo.in
M-9810625315
(For Central Ground Water Authority)
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A.NO.639/2022

(1. A. 293/2023)
Pritpal Sharma ...Applicant

Vs

Government of NCT of Delhi & Ors. Respondeﬁts

ACTION TAKEN REPORT (ATR) ON BEHALF OF CENTRAL GROUND WATER
AUTHORITY (R-2)

Hon’ble Tribunal vide para 124 (i) of the order dated 28.08.2024 directed Central Ground Water
Authority (CGWA) “fo own the responsibility of assessing status of groundwater in terms of
quality, quantity, availability for abstraction and recharge and aid and advise Delhi Jal Board
(DJB) in regulating drawl of ground water assessment unit wise in NCT of Delhi by carrying out
requisite  scientific ~studies and issuing appropriate directions/making  appropriate

recommendations to DJB and the concerned Deputy Commissioner (revenue).”
In pursuance of above directions it is most respectfully submitted that:-

1. On the basis of scientific techniques/study, Central Ground Water Board (CGWB) is
carrying out Ground Water Resource Assessment annually. The report published during 2022 &
2023 has already been shared with Delhi Jal Board (DJB) and DC of the respective districts of
the NCT of Delhi. As per study, CGWA issued recommendations/directions to DJB and District
Collector(s) (Revenue) vide this office letter No. NGT (PB)/020/) 0A-639/2022-524 dated
22.11.2024, u/s 5 of Environment (Protection) Act, 2005. Copy marked and annexed herewith as

Annexure- L

2. Hon’ble Tribunal vide para 124 (ii) also directed CGWA/DJB and District Collector
(Revenue) of each district of NCT of Delhi to seal all the functional borewells which do not have
valid No objection Certificate. In this regard, CGWA has also directed DJB and DC to seal all
illegal bore wells without valid NOC vide letter mentioned in preceding para (i.e., Annexure-I)
and also directed to submit Action Taken Report to Central Ground Water Authority within one

Month from the date of issue of the letter. Action Taken Report from DJB is still awaited.
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3. Hon’ble Tribunal vide para 124 (Xiii) directed CGWA fo upload link on the main page of its
website the information regarding the status of groundwater, the necessity of regulation, the
copies of public notices issued by CGWA and measures taken for regulations, management,
conservation and recharge of groundwater. In this regard, it is submitted that the information
regarding the status of groundwater, the necessity of regulation, the copies of public notices
issued by CGWA and measures taken for regulations, management, conservation and

recharge of groundwater (Compendium) has been uploaded in the CGWA website.

It is also submitted that Ministry of Jal Shakti has launched a new portal that is Bhu-Neer
APP for processing of new applications for issuance of NOC to Project Proponent (PP} The
provision of grievance module for complaint monitoring of complaints/ grievance for illegal

ground water abstraction is also being incorporated.

Administrator
Central Ground Water Authority
Government of India
Ministry of Jal Shakti
Department of Water Resources, RD & GR
New Delhi

Through

DELHI

DATED 2,7’)(9 12 /20 24— GIGYC. GEORGE,ADVOCATE
STANDING COUNSEL (UOI)
CH. NO. 457, LAWYERS BLOCK-1,
DELHI HIGH COURT, NEW DELHI
Gigicgeorge.adv42@yahoo.in
M-9810625315
(For Central Ground Water Authority)
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Government of India
Ministry of Jal Shakti
Department of Water Resources, RD &

GR
Central Ground Water Authority

% 5 A CSMRS Campus, Olaf Palme Road,
C_ESMR‘S 7, A T qTe, Sec.-3 Hauz Khas, R K.Puram,
& -3, 21t @, A1, T T, New Delhi — 110016
7% fa=={1-110016 E-mail: cgwa@nic.in
Z. 7= cgwa@nic.in

1 (Urgent) :
No. NGT(PB)/020/OA- 9 — ated: ok
e ,.‘(l 3)/020/0A-639/2022 gf)’4, Dated: 9 7 N[} 2074
\/'l'hc Chief Executive Officer,
Delhi Jal Board,
Varunalaya Complex, Staff Colony,
Jhandewalan, New Delhi. Delhi-110005.

with the order dated 18.04.2024 passed by

Subject- Directions/ recommendations in compliance
A No. 639 of 2022 titled "Pritipal Sharma

the Hon'ble NGT, Principal Bench, New Delhi in O.
versus Government of NCT of Delhi & Ors'.

Sir,
In reference to the subject cited above, it is to state that the Hon'ble NGT, Principal Bench,

New Delhi vide para 124 (i) & (ii) of the order dated 18.04.2024 passed in O.A No. 639 of 2022
titled as 'Pritpal Sharma versus Government of NCT of Delhi & Ors' issued following directions:

responsibility of assessing the status of groundwaier in
» and recharge and aid and advise

DJB in regulating drawl of 8 nt unit wise in NCT of Delhi by

carrying oul requisite scientific studies and issuing appropriate directions/making

appropriate recommendations 10 DJB and the concerned Deputy Commissioner
(Revenue), who also has the designation and powers of Disirict Magistrate in NCT of
Delhi and is referred to in this order at some places as District Magistrate and hereafter
as Deputy Commissioner (Revenue), of each revenue area in GNCTD and submit action
taken report within three months".

i "All functional bore wells in NCT of Delhi, which do not have NOC from CGWA/DIB
(issued by concerned Depuly Commissioner (Revenue) of each revenue area in GNCTD)
being illegal, are ordered to be closed/sealed with immediate effect”.

i. "CGWA is directed o own the
terms of quality, quantity. availability for abstractior
round walter assessme

On the basis of scientific techniques/ study and the methodology recommended by
ource Estimation Committee (GEC), CGWB is carrying out
t annually. The report published during 2022 & 2023 has
fthe NCT of Delhi.

[nter-departmental Groundwater Res

Ground Water Resource Assessmen
already been shared with DJB and DC of the respective districts 0

Contd. Page No.2




708

)

Accordingly, Groundwater, in terms of Quantity, Quality, availability for abstraction,
recharge and recommendations/directions thereto as per GWRE 2023 are enclosed as Annexure-
l.

Further, in exercise of the powers conferred under Section 5 of the Environment (Protection)
Act, 1986, CGWA hereby directs the Delhi Jal Board to '

1. comply with the recommendations given in Annexure-1 and to make pﬁﬁcieﬁfollﬂﬂ!
the scientific data provided by Central Ground Water Authority for sustainabl
\ development of groundwater in NCT of Delhi. B8

2. take immediate action aganist illegal bore wells/tube wells ﬁmcuon
NOC from Delhi Jal Board and also provide a list of closed/sealed illega
wells to CGWA. 548

3. submit an Action Taken Report to Central Groundwater Authority within
date of issue of the letter. ‘

Non-submission of report within aforesaid period will be construed as c
Section 5 of Environment (Protection) Act, 1986.




3

5. The Office of Deputy Commissioner (West). Govt. Middle School Building Complex,
Ram Pura, Delhi-110033, for information and necessary action.

6. The Office of Deputy Commissioner (South-West), Admn. Block Old Terminal Tax
Building, Kapashera, Delhi-110097, for information and necessary action.

7. The Office of Deputy Commissioner (New Delhi), 12/1, Jam Nagar House. New Delhi-

110069, for information and necessary action.
8. The Office of Deputy Commissioner (North-East), Weaver Complex, Nand Nagri, Delhi-
110093. for information and necessary action. : A i
9. The Office of Deputy Commissioner (North-West), Village

for information and necessary action.

Encl: As Above
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Annexure-I

Repl f Para 124 for NGT se number 6 2022(IA No. 2 202
Titled Pritpal Sharma vs Govt. of NCT of Delhi & ors

(A) Status of Ground Water in terms of Quantity-

Central Ground Water Board is carrying out Ground Water Resource assessment
annually. The report published during 2022 & 2023 are already shared with Delhi Jal
board & DC of the respective districts of NCT, Delhi. The gist of GWRA 2023 is as

follows:

As per the GWRE — 2023, the total groundwater recharge is 38,152.55 Ham and the
annual extractable groundwater resource is 34,449.23 Ham. The groundwater
extraction for all purposes is 34,150.55 Ham. The Stage of groundwater extraction is
99.13 %.The district — wise GWRE — 2023 is as follows:

Table 1 District wise status of Ground Water Resource 2023 for NCT, Delhi

District Total Annual Annual Ground Water Extraction (ham) Stage of GW |
Recharge, Extractable 3 S -| Development |
(ham) | Ground Water Dor_nest Industria | Irrigatio | Total (%)
Resource (ham) i I n
CENTRAL 2451.5 2206.35 1496.18 0 244.77 1740.96 78.91
EAST 1636.03 1472.41 1282.16 0.2 110.55 1392.91 94.60
NEW DELHI 2913.04 2621.74 2923.44 2.2 686.87 3612.52 137.79 &
NORTH 4675.71 4208.14 4052.92 50.308 489.77 4592.99 109.15
NORTH EAST | 1775.23 1597.71 1513.62 0 176.76 1690.38 105.80
NORTH WEST| 3713.58 3454.16 1778.741 0.56 499.01 | 2278.3 6596
SHAHDARA 1608.11 1447.3 1329.10 0.5 338.61 1669.1 115.33
SOUTH 4474.46 4027.02 3807.97 0 733.13 4541.1 1 B
ISOUTH EAST | 2625.98 2363.38 2075.35 12.74 22017 2308.26 97.67 L)
SOUTH WEST | 7716.09 6944.48 2496.6 0 4002.81 | 6499.41 93.59
WEST 4052.93 3647.64 2778.00 0.6 731.98 3510.58 96.24
INAZUL LAND | 509.89 458.9 86.04 il 228 | 31404 68.43
Total 38152.55 34449.23 25621.01 67.11 8462.44 |34150.6 99.13
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Total no. Of Assessment Units: 34
No. of OE Assessment Units: 13 (Karol Bagh, Chanakyapuri, Delhi Cantonment, Vasant
Vihar, Narela, Yamuna Vihar, Karawal Nagar, Shahdara, Vivek Vihar, Mehrauli, Saket,

Kapashera, Rajouri Garden)

No. of Critical Assessment Units: 12 (Kotwali, Gandhi Nagar, Preet Vihar, Mayur Vihar,
Model Town, Seemapuri, Hauz Khas, Defence Colony, Kalkaji, Sarita Vihar, Dwarka, Patel

Nagar)

No. of Semi-Critical Assessment Units: 4 (Alipur, Seelampur, Saraswati Vihar, Punjabi
Bagh)

No. of Safe Assessment Units: 5 (Civil Lines, Kanjhawala, Rohini, Najafgarh, Nazul land)

The detailed report is shared with DJB and Deputy commissioners of respective districts on
08.11.2024.

Table 3 CATEGORIZATION of ASSESSMENT UNITS, 2023, NCT DELHI

S. No Name of Safe Semi-Critical Critical Over-Exploited
District e SR R R e
1 Central Grallinese s s Kotwali Karol Bagh
2 East | - | - Gandhi Nagar | - 2
| Preet Vihar = 3
Mayur Vihar
3 New Delhi | -—-—- Chanakyapuri
"""""""""" Delhi Cantonment
~ Vasant Vihar
4 North Alipur Model Town Narela
5 Mot baste eE s e Seelampur | - Yamuna Vihar

Karawal Nagar
6 North West Kanjhawala (Saraswati Vihar, - -

Rohini

7 Shaitlra” | Seema'puri Shahdara

""""  Vivek Vihar
8 SOt b e Hauz Khas Mehrauli

""" Saket
9 South East ———— - Defence Colony | --—---

Kalkaji
Sarita Vihar

10 South West Najafgarh Dwarka Kapashera
11 West Punjabi Bagh Patel Nagar Rajouri Garden
12 Nazul land Nazulland |  ----- - ---

Total 5 4 12 13
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(B) Status of Ground Water in terms of Quality-

The quality of groundwater in NCT of Delhi has been evaluated by sampling
and analysis of water samples collected from Groundwater Monitoring wells of
CGWB, SUO, Delhi. About 103 Groundwater Monitoring wells were monitored for
water quality during May 2023 representing pre-monsoon water quality.

The groundwater samples collected from submersible pumps and hand
pumps tapping phreatic aquifers are analyzed for all the major inorganic
parameters. Based on the results, it is found that ground water in the NCT of Delhi
is mostly of calcium bicarbonate (Ca-Mg-HCO3) type when the total dissolved solids
of water is below 500 mg/L (corresponding to electrical conductance of 750 mS/cm
at 25°C). They are of mixed cations and mixed anion type when the electrical
conductance is between 750 and 3000 mS/cm and waters with electrical
conductance above 3000 mS/cm are of sodium chloride (Na-Cl) type. However,
other types of water are also found among these general classifications, which may
be due to the local variations in hydro-chemical environments due to anthropogenic
activities. Nevertheless, occurrence of high concentrations of some water quality
parameters such as salinity, chloride, fluoride, iron, arsenic and nitrate have been
observed in some pockets in few districts of Delhi.

Unconfined aquifers are extensively tapped for water supply and irrigation
across the state therefore; its quality is of paramount importance. The chemical
parameters like TDS, Fluoride, Nitrate, Tron, Arsenic and Uranium etc. are main
constituents defining the quality of ground water in unconfined aquifers. Therefore,
presence of these parameters in ground water in samples collected during NHS
monitoring along with block wise hot spot locations are mentioned below.

1. Electrical Conductivity (> 3000 puS/cm)- Block wise of Location of hot

spot for EC above permissible limit -

a) Alipur Block of North district- Bakoli, Singhola, Singhu
b) Dwarka Block of South West district- Dwarka Sec-5
c) Kanjhawala Block of North West district - Nizampur
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2. Fluoride (>1.5 mg/liter) - Block wise of Location of hot spot for Fluoride
above permissible limit -

a) Alipur Block of North Delhi district- Alipur Garhi, Khera Kalan, Rohini Sector 28
b) Chanakyapuri Block of South West district- Sunder Nursery

c) Dwarka Block of South West district- Dwarka Sec-23

d) Kanjhawala Block of North West district - Nizampur

e) Mehrauli Block of South Delhi district - Jamali Kamal

f) Najafgarh Block of South West district — Jhuljhuli, Surheda

g) Narela Block of North Delhi district - Barwala, Bawana

h) Rohini Block of North West district - Rani Khera, Rithala Sector 5 Rohini

i) Saraswati Vihar of North West district - Sanjay Van

j) Vivek Vihar of Shahdara district - Vivek Vihar

. Nitrate (>45 mg/liter) - Block wise of Location of hot spot for Nitrate -
a) Chanakyapuri Block of South West district- Sunder Nursery
b) Hauz Khas Block of South West district- Hauz Khas, Pusp Vihar Pz
c) Kalkaji Block of South West district- Okhla, R-Block, GK-1
d) Kanjhawala Block of North West district- Nizampur
e) Mehrauli Block of South district - Jamali Kamali, Gadaipur, Jaunapur, Jheel Khoh
f) Najafgarh Block of South West district - Surheda, Daryapur Khurd, Dichaon
Kalan, Najafgarh Town
g) Narela Block of North Delhi district — Narela
h) Patel Nagar Block of Central Delhi district — Pusa
i) Punjabi Bagh Block of West Delhi district — Baprola, Hiran Kudna
j) Rajouri Garden Block of West Delhi district - Tagore Garden
k) Rohini Block of North West Delhi district - Rani Khera

. Iron (>1.0 mg/liter) - Block wise of Location of hot spot for Iron above

permissible limit -
a) Mayur Vihar Block of East Delhi district - Chilla Saroda

10
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b) Sarita Vihar Block of South East Delhi district - Jaitpur Khadar
c) Nazul Land Block of South East Delhi district - Nazul Land
d) Defence Colony Block of South East Delhi district - Nangli Rajapur

5. Arsenic (>0.01 mg/liter) - Block wise of Location of hot spot for Arsenic

a) Mayur Vihar Block of East Delhi district - Chilla Saroda
b) Defence Colony Block of South East Delhi district - Nangli Rajapur
c) Preet Vihar Block of East Delhi district - Bank Enclave

6. 6. Uranium (>30 ppb)- Block wise of Location of hot spot for Uranium

above permissible limit -

a) Kanjhawala Block of North West district - Kanjhawala, Nizampur

b) Mehrauli Block of South district - Jaunapur

c) Najafgarh Block of South West district - Jharoda Kalan, Surheda

d) Narela Block of North Delhi district - Auchandi, Bawana, Hareoli

e) Punjabi Bagh Block of West Delhi district — Baprola

The analytical results show a concerning trend: compared to 2020, more

districts in NCT of Delhi had groundwater samples exceeding permissible limits for
Fluoride, Arsenic, Uranium and Iron by 2023. This decline in water quality may stem
from geo-genic or anthropogenic sources. However, there is an improvement in case
of EC and Nitrate. This may be attributed to dilution owing to recharge. While most
samples from Central Ground Water Board observation wells meet drinking water
standards for basic parameters.
(C) Final Recommendations-

As per discussion held in the final meeting of Permanent State Level Committee
(PSLC) on 03.10.2024, during the finalized of Ground Water Resource Estimation
it was decided that areas, where extraction is more, NOC for groundwater
extraction is only issued when they have to maintain the balance of the quantity
of extraction water and the same or more than extraction, water has to
recharge. Otherwise, no NOC will be issued.

During the meeting it was decided in Over Exploited Tehsils (OE), RTRWHS is
compulsory in all Government and private buildings to increase Groundwater
recharge. Also, an implementable notification must be issued for buildings having

more than 100 m? area.




iii.

vi.

Vil.

viii.
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It was decide that the Stage of Ground Water Extraction (SOE) should not go
beyond 99 %, for that proper regulations have to be issued

In hot spot area, piped water supply will be must and also closing of hot spot
tube wells is recommended.

Recharge measures need to be taken in large scale for augmentation of Ground
Water resources.

Ground water is highly polluted and is not fit for drinking and irrigation purposes
along the Najafgarh drain, landfill sites and industrial belts. It is recommended
that ground water should be used only after proper treatment.

In Delhi, fresh ground water is underlain by saline/ brackish water. Over-
exploitation of ground water in certain areas has not only resulted in depletion of
fresh ground water resources but has also led to gradual upconing of saline
water. It is recommended to withdraw poor quality water, which can be used for
growing salt tolerant crops like cotton, wheat, guar, chickpea, soyabean,
sugarcane, sunflower etc. in agricultural belts. In rest of the areas, saline water
can be used after blending for uses other than drinking. Withdrawal of saline
water will lead to void space in the aquifer, which when recharged during
subsequent monsoon, will help in improving the water quality.

Water use efficiency measures are recommended to reduce water demand.
Water conservation will require changing habits and rethinking the way we use
water.

1%



